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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (O............ of 2016
(CC No. 3639/2016)

(Arising out of inmpugned final judgnment and order dated 31/08/2015
in MB No. 2538/2011 passed by the H gh Court of Judicature at
Al | ahabad, Lucknow Bench)

M S MALAYAG RI SANDAL WOOD O L
DI STI LLERY THROUGH | TS PARTNER Petitioner(s)

VERSUS
STATE OF U. P. AND ORS. Respondent ( s)
(with appln. (s) for c/delay in filing SLP)

Date : 29/02/ 2016 This petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE KURI AN JOSEPH

HON BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Petitioner(s) M. Pankaj Bhatia, Adv.

M. Dhruv Surana, Adv.
Ms. Bharti Tyagi, Adv.
For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

Del ay condoned.
I ssue notice on special |eave petition as well as on

t he prayer for interimrelief, returnable within f our
weeks.
(Raj ni Mukhi) (Renu Di wan)
Sr. P. A Court Master
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